
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,28th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 RSA/106/2020 NIVA DUTTA
            Versus
AJIT CHANDRA BARUAH AND 5 ORS.

MR. R PHUKAN
MR. T BARUAH

MR. P J SAIKIA (R-1)
MR. L N DIHINGIA (R-1)
MR. A K SAHU (R-1)

2 WP(C)/905/2024 CHAFA BEGUM AND 4 ORS
            Versus
THE STATE OF ASSAM AND 9 ORS

MR. S ISLAM
MR A HAWARI

GA, ASSAM
SC, REVENUE
SC, FOREST
SC, P W D

3 WP(C)/1620/2024 ANIMA BHADRA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. P J SAIKIA, SR. ADV
MR. R S MISHRA
MS M NIROLA

GA, ASSAM
SC, AG
MR T CHAKRABORTY (r-6)
MR. D CHOUDHURY (r-6)
MS. P GARGO (r-6)
SC, IRRIGATION

4 WP(C)/1973/2024 UNION OF INDIA
            Versus
NO. 14702446W EX HAV WNG ELIZA
ANAL

MR. B CHAKRAVARTY

5 WP(C)/2011/2024 HAM-AK RURAL DEVELOPMENT
FOUNDATION
            Versus
ALL INDIA COUNCIL FOR TECHNICAL
EDUCATION (AICTE) AND 4 ORS.

MR. A C BURAGOHAIN
MS. H BORAH
MS. S NATH

SC, N C I S M
SC, N C I S M
DY.S.G.I.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 28/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MR S KHOUND 22-05-2024 To 28-05-2024
5) MR. T ISLAM 20-05-2024 To 30-05-2024
6) MR. A K TALUKDAR 20-05-2024 To 04-06-2024
7) MR S C PANDIT 22-05-2024 To 30-05-2024
8) MR. P SUNDI 22-05-2024 To 06-06-2024
9) MS. N M DEKA 24-05-2024 To 28-06-2024
10) MR S M T CHISTIE 27-05-2024 To 28-05-2024
11) MR. A THAKUR 24-05-2024 To 06-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148952020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019562024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058642024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060742024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064472024


12) MR. S SHARMA 27-05-2024 To 28-05-2024
13) MR. A K PURKAYASTHA 27-05-2024 To 28-05-2024
14) MS. B M CHETRI 28-05-2024 To 04-06-2024
15) MR. N ALAM 27-05-2024 To 29-05-2024
16) MS. D GHOSH 28-05-2024 To 04-06-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,28th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/2347/2020 FATIMA BEGUM MAZUMDAR @ FATIMA
MAZUMDAR
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. JUNM LASKAR
MS. A AHMED

GA, ASSAM
MR. S P CHOUDHURY (R-4)
MR. P BORAH
MR. S BISWAS (R-4)
MR K BISWAKARMA

2 WP(C)/2351/2020 BISWAJIT DAS AND ANR.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. S K BARKATAKI
MS B SHARMA
MR D K NATH
MS M DAS

GA, ASSAM
SC, APDCL

3 WP(C)/2621/2020
CAVT. NO.0373/2020

HASEN ALI
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. M DUTTA
MR. M ISLAM
MS. M BARMAN

SC, PNRD
GA, ASSAM

4 WP(C)/2912/2020 SABINA YASMIN
            Versus
THE STATE OF ASSAM

ALHAJJ INAM UDDIN
MRS. R MOMTAZ
MR. M A LASKAR

SC, ELEM. EDU

5 WP(C)/2942/2020 BIJAY BOISHNAB
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. I H SAIKIA
MR. M P CHOUDHURY

GA, ASSAM
SC, SEC. EDU.
SC, ASEC

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 28/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MR S KHOUND 22-05-2024 To 28-05-2024
5) MR. T ISLAM 20-05-2024 To 30-05-2024
6) MR. A K TALUKDAR 20-05-2024 To 04-06-2024
7) MR S C PANDIT 22-05-2024 To 30-05-2024
8) MR. P SUNDI 22-05-2024 To 06-06-2024
9) MS. N M DEKA 24-05-2024 To 28-06-2024
10) MR S M T CHISTIE 27-05-2024 To 28-05-2024
11) MR. A THAKUR 24-05-2024 To 06-06-2024
12) MR. S SHARMA 27-05-2024 To 28-05-2024
13) MR. A K PURKAYASTHA 27-05-2024 To 28-05-2024
14) MS. B M CHETRI 28-05-2024 To 04-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010080002020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064142020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010086762020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010097562020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010099042020


15) MR. N ALAM 27-05-2024 To 29-05-2024
16) MS. D GHOSH 28-05-2024 To 04-06-2024
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